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CENTRAL ADMmiST^ATIVE TRIBUNAL
PRIIiCIPAL BESCH

C P HO-82/2Q06 in
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New Delhi this the 21® day of September. 2006

Hon'We Shri V.K. SSaJotra, VIm Chaiman (A) ^
Hon'ble Shrl SSukesh Kumar Gupia, tflBmb ( )
Smt. Ved y.Rao
W/o Shri M.K. f^Hadlpv Rao
B/o A-28, Pandara Koad.
NewDelhi-110QQ3.

(By Advocate: Shri S.Y. Khan)
Versus

1. Shri S.K. Arora &Ors.
Secretary,
5\S/o Information &Broadcasting
Govt. of India, Shastri Bhawan,
New Deihl-11QQQ1 •

2. i^lr. S.P. Gaur,
Secretary, . .
Union Public Sen/Ice Commission
Shahjahan Road,
NewDemi-IIQQOI.

3. K.S. Sarma
Chief Executive Officer
Prasar Bharti. PTi Building.
Hew Delhi.

-Applicant

-Respondents

(By Advocate: Shri S.M. Aril)
amER lOral)

Shyj Chairman {k\

Admittedly, applicant has given an undertaking to the High Court in the
Writ Petition that the Contempt Petition pending before the Tribunal shall not be
pressed (for the present). As such. Contempt Petition Is disposed of «th liberty
to the applicant to revive ft at the appropriate time as per the decision of the High
Court.
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pykesli Kumar Gupta)
Member (J)

cc.

{y.K. r^SaJotra)
Vice Chairman {A)


